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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF: . |

M.C. Mehta . e Applicant
Versus ,

Union of India & Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF DISTRICT
GANGA PROTECTION COMMITTEE, UDHAM SINGH NAGAR,
UTTARAKHAND THROUGH DISTRICT MAGISTRATE, UDHAM SINGH
NAGAR, UTTARAKHAND IN COMPLIANCE _OF ORDER_DATED
24.11.2023 PASSED _BY THIS HON'BLE TRIBUNAL IN THE
ABOVEMENTIONED MATTER ' o :

T e e e e ————————

PAPER - BOOK
‘ INDEX
Srl  Particulars ’ Pages

1. Status Report by way of Affidavit on behalf of District Ganga Protection
Committee, Udham Singh Nagar, Uttarakhand through District Magistrate,
Udham Singh Nagar, Uttarakhand in compliance of orders dated 24.11.2023
passed by this Hon'ble Tribunal in the abovementioned matter

2. ANNEXURE-1: A copy of the Compliance Report along with its Annexures.

Table of Annexure
Annexure Content Page No.
Annexure-1 | Letter no. 4915/namami gange/450, dt o
27.12.2023 of Ex-En UK - Peyial Nigam, {6-17
Udhamsingh Nagar.

Annexare-ll | Letter no. UKPCBIR O.K/2023-24/136/583, dt g
06.01.2024 of Regional Officer, Pollution 1§ - 227
Control Board, Kashipur.

Annexure- Il | Letter no. 3576, dt 27.01.2021 of Municipal :
commissioner, Rudrapur, Letter no. 1886, dt
01.02.2024 of Municipal commissioner, 23 ~75

/— R\ Kashipur, Letters of Executive officer of 16
\;0 @ urban local body (Nagar Palika parishad,
Gadarpur, Nagar Palika parishad, Bajpur, Nagar

* /DN JAIS Palika Parishad, Jaspur, Nagar Palika parishad,
michna-Rud Kiccha, Nagar Palika parishad, Khatima, Nagar

8‘ w S Nag Palika parishad Sitarganj, Nagar Palika
<\ RN 171032 parishad Mahuakheraganj, Nagar = Palika
C O parishad, Nagla, Nagar Panchayat, Gularbhoj,
AN Ck"’ Nagar Panchayat, Sultanpur, Nagar Panchayat,
\"‘_;’\RN‘\-' Kelakheda, Nagar Panchayat, .Dineshpur,

Nagar  Panchayat,  Shaktigarh, Nagar
Panchayat, Nanakmatta, Nagar Panchayat,
Mahuadabra, Nagar Panchayat, Lalpur.
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Annexure- IV

Letter noc. 114, dt 31.01.2024 of Ex-En,
Irrigation divison, Rudrapur, Letter no. 163, dt
30.01.2024 of Ex-En, Imigation divison,
Kashipur, Letter no. 121, dt 30.01.2024 of Ex-
En, Irrigation divison, Sitarganj

7 -79

Annexure- V

Letter no. 13247, dt 26.12.2023 & J.
Chi.A./2023-24, dt. 26.12.2023 of Chief Medical
Officer, Udhamsingh Nagar.

2

Annexure- VI

Letter no. 1320, dt 16.01.2024 of Deputy
Director/Geoscientist, Udhamsingh Nagar.
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X
IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014
IN THE MATTER OF:
M.C. Mebta. . Applicant
Versus
<y Union of I_ndia & Ors. ... Respondent
&
'{QTAE:[W STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF DISTRICT
LTY; GANGA PROTECTION COMMITTEE, UDHAM _SINGH NAGAR,
é{»‘? UTTARAKHAND THROUGH DISTRICT MAGISTRATE, UDHAM SINGH
T NAGAR, UTTARAKHAND IN COMPLIANCE OF ORDER DATED
oy 24.11.2023 PASSED BY THIS HONBLE TRIBUNAL IN THE
ABOVEMENTIONED MATTER
. NOTAR!_AL
I, Uday Raj Singh S/o Shri Moti Lal Singh aged about 59 years,
presently posted as District Magistrate, Udham Singh Nagar, District Udham

Singh Nagar, Uttarakhand , do hereby solemnly affirm on oath and state as

under:

1. That in my abovementioned official capacity, | am acquainted with the facts
and circumstances of the present matter, and | am fully competent to file
present Status Report by way of Affidavit on behalf of District Ganga
Protection Committee, Udham Singh Nagar, Uttarakhand through District
Magistrate, Udham Singh Nagar, Uttarakhand.

2. That the abovementioned matter was listed on 24.11.2023 before this
Hon’ble Tribunal and after hearing, this Hon’ble Tribunal was pleased to

//61: A £ \Rass a detailed order, the relevant portion of the same is quoted below:-
78 SN

........................... We find that the basic information for proper

! */3 N JAIS fAL
’ - mmh - rao_n
f\ Sc nsideration of the issue have not been disclosed by any of the

lstrict. For each of the District with respect to each city/town of the

District apart from the other information, following, is required to be

|
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disclosed.
. = Sewage
a) Per day generation of sewage in each city/town within the
District.

b) Quantity of sewage treated per day, city/town wise.

c) The Number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal in each

city/town.

d) Quantity of discharged treated waste from each STP,

particularly from fecal coliform.

e) Time bound plan to meet the gap, if any, in generation and

treatment of sewage.

f) Details of Hotels, Dharmshalas and Ashram operating without
proper consent and discharging untreated effluent and the

action taken against them.

g) Water quality in river and its tributaries in abutting

districts/towns in terms of fecal coliform (MPN/100ml).

Municipal Solid Waste Disposal:

a) Per day generation of Solid waste in each city/town within the

District.

b) Quantity of solid waste treated per day, in each city/town of the

District.
¢) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat legacy waste.

¥
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e) The manner of utilization of the treated waste as well as rejects

arising out of remediation of legacy waste.

f) The manner of utilization of the treated waste as well as rejects

arising out of remediation of legacy waste.
lIl.  Construction and Demolition waste
a) Total per day generation of C & D waste in the District.

b) The detail of plant established for the treatment of C & D waste
including the existing capacity énd capacity utilization.
IV. Industrial Effluent Discharge
a) Number of Industrial Unit discharging their effluent

treated/untreated in River Ganga and its tributaries and details

of defaulting industrial units.

b) Total daily generation of such industrial waste within the

=T, X
m A &)\\ district.

, : >\ . .
O.N. JA ;;(\/AL \\c) The manner of treatment of the industrial waste so generated.
}

'{j/ O “IChh - r‘,‘apur . .
;1(\2 9 (U S N&Gr co »
\Q-\ 2\ s ) o //d) The discharge effluent analysis from the CETP and ETP
\\\\ N QQ
N N\ . . .
N ey \(vn\\\// treating the industrial waste from each outlet.

e) The per day generation of industrial solid waste and manner of

its treatment and disposal in the District.
V. Regulation of Flood Plain Zone

a) If the flood plain zone has been demarcated and the extent of

encroachment on the flood plain zone in the District.

b) The details of direct discharge of pollutants by the encroachers

by the side of the river Ganga and its tributaries in the District.

¥
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VI. Bio medical waste:

a) The per day total generation of bio medical waste in the

District.
b) The manner of its treatment and disposal.
VIl.  Mining:

a) Number of cases registered within a year against illegal mining

fTMA\ in the bed or flood plains of river Ganga and its tributaries and

/\\/ ’\F;

[+ /N amswgdy*
L K!Chhéi-v?uc;;ér

details of enforcement of mining policy of State and

“Enforcement & Monitoring Guidelines for Sand Mining”

(U > Nag

R o 17003120 (EMGSM-2020) and sustainable Sand Mining Management

AN
y Guidelines 2016.
2- The concerned hydro project set up on river ganga and its tribuatries
will ensure maintaining and complying with the prescribed minimum

15% of flow of water in the river Ganga nad its tributaries.

3- On the persual of the reports filed by the District Magistrates of different
Districts of Uttarakhand, we find that the above relevant information is
miésing. Such information is also required by the concerned District
Magistrate of other Districts of the States from where river Ganga or its
tributaries are flowing. Therefore, we direct that this order be circulated
to the Chief Secretaries of all the concerned Stated i.e Uttarakhand,
Uttar Pradesh, Jharkhand, Bihar and West Bengal so that the report

filed by the concerned District Magistrate include the above information.

4- Let the fresh report be submitted by the concerned District Magistrate of

State of Uttarakhand within eight weeks.

5- List the matter on 9" February, 2024.

%/,
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3. That para-wise report on the information sought by the Hon'ble Green

Tribunal is as follows (Annexure-1) -

Para Details Information of District UdhamSingh nagar
No.
1.Sewage Total per day Sewage generation in Udhamsinghnagar district =
. 117.47 MLD (million liter per day) City/Town wise List attached.
(a) Per day generation B
of sewage in each ::lm; O(fj townr ;erdlay sewage generation in MLD
. S , Rudarpu .
gliz{it:t‘fm with in the NN, Kashipur 26.62
NPP, Gadarpur 3.53
NPP, Jaspur 7.65
NNP, Bajpur 5.39
NPP, Kichcha 11.26
NPP, Khatima 8.86
NPP, Sitarganj 4.72
NPP, Mahuakheraganj | 1.91
NPP, Nagla 8.78
NP, Sultanpurpatti 1.50
NP, Kelakheda 1.65
NP, Dineshpur 1.72
NP, Shaktigarh 1.18
NP, Nanakmatta 1.28
NP, Gularbhoj 1.05
NP, Mahuadbara 1.11
NP, Lalpur 0.56
Sirorikalan 2.09
Grand Total 117.47
(b}  Quantity  of | Presently no sewage is being treated in District UdhamSingh
sewage treated | Nagar.
perday, city/town
wise.

(c) The number of
sewage treatment
plant existing and
their capacity and
capacity utilization
and mode of disposal
in each city/town.

Since no STP is installed, therefore no quantity of discharged
waste is being treated.

(d) Quantity of
discharged treated | Since no STP is installed, therefore no quantity of discharged
sewage from each | waste is being treated.

STP, particularly for
fecal coliform.
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(e) Time bound plan
to meet the gap, if
any, in generation and
treatment of sewage.

Name of town Bound plan to meet the gap

125 KLD capacity FSTP is under trial and

NN, Rudrapur testing.

18 MLD, 10 MLD STP, 02 MLD STP, 01 MLD
STP, 500 KLD, 300 KLD STP & 500 KLD STP
with 150 KLD co treatment capacity is
under construction and will be completed
by Dec 2024.

DPR for 9 MLD STP with 30 KLD co-
treatment capacity has been sent to
higher authority for approval.

NN, Kashipur

NPP, Jaspur

10 MLD STP with 50 KLD co-treatment
capacity is under construction and will be
completed by Dec 2024.

NPP, Bajpur

3 MLD STP with 15 KLD co-treatment
capacity is under construction and will be
completed by Dec 2024.

NPP, Kichha

3 MLD STP with 15 KLD co-treatment
capacity is under construction and will be
completed by Dec 2024.

NPP, Sitarganj

Copy of the letter No. 4915 namami gange/450, dated
27.12.2023 of Ex-En UK Pey Jal Nigam, Udham Singh Nagar is
attached as Annexure-l.

(f) Details of Hotels,
Dharamshala and
Ashram operating
without proper
consent and
discharging untreated
effluent and the
action taken against
them.

Total Hotel/Dharmshala/Ashram — 206

Total Hotel/Dharmshala/Ashram having consent to operate from
State Pollution Control Board (SPCB)/Applied — 100

Not having consent to operate from State Pollution Control Board
(SPCB) - 106

Action Taken to the unit, not having consent to operate from State
Pollution Control Board (SPCB) — Recommendation for show
cause Notices/ Directions under the Air & water acts, submitted to
Head Office UKPCB by Regional office, Kashipur, which is under
Process at Head Office, UKPCB- copy attached.

Copy of the letter No. 136/583, dated 06.01.2024 of Regional
Officer, Uttarakhand Pollution Control Board, Kashipur is

attached as Annexure-Il.

(g) Water quality in

river and its terms of fecal coliform (MPN/100 ML) :
tributaries in abutting River/Tributary Monitoring location Fecal
districts/towns in coliform
terms of fecal coliform Bhella river U/S Kashipur, (Ramnagar road) of (“f;gl)
(MPN/100ml). USNagar
D/S at Lohia bridge, Kashipur 240
USNagar
Dhella river U/S at kashipur Moradabad road 240
bridge, USNagar
D/S at Thakurdwara, Aliganj Road, 920
USNagar.
Pilakhar river Bilaspur, Rampur, UP. 220
Kosi river at Kashipur Bajpur road bridge, 140
Kashipur, USNagar
D/S bypass bridge, Pattikalan, 920
kashipur

Water quality in river and its tributaries in abutting districts/town in

W
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Kalyani river U/S Pantnagar industrial area, 350
USNagar
D/S ‘'Pantnagar industrial area, 540
USNagar

Kichha river at kichha, USNagar, D/sS 220
Nagarbhalla, Kashipur, USNagar

Nandhor river | U/S Sitarganj industrial area, 350
USNagar
D/S behind Sitarganj industrial area, 11X10°
USNagar

Kailash river River Kailash Downstream behind 280
Sitarganj Industrial Area, USNagar

Note-As per standard stipulated under Environment Protection
Rule 1986, for primary quality of criteria for bathing water, Fecal
coliform (MPN/100ml) levels-

Desirable limits- 500

Maximum Permissible- 2500

Copy of the letter No. 136/583, dated 06.01.2024 of Regional
Officer, Uttarakhand .Pollution Control Board, Kashipur is
attached as Annexure-il.

2.Municipal Solid

Waste disposal

(a) Per day generation
of Solid Waste in each
city/town with in the
district.

N VDia)

Name of city/town Per day generation of solid waste
NN, Rudrapur 121 MTPD

NN, Kashipur 50-55 MTPD

NPP, Gadarpur 8 MT/D,

NPP, Bajpur 10.5 TPD

NPP, Jaspur 25 MT/D

NPP, Kichcha 50T B
NPP, Khatima 12MT/D

NPP, Sitarganj 19T

NPP, Mahuakheraganj | 3 MT/D

NPP, Nagla 45T

NP, Gularbhoj 2.2TPD

NP, Suitanpurpatti 4 MT/D

NP, Kelakheda 45TPD

NP, Dineshpur 4-5 MT/D

NP, Shaktigarh 1.2 MT/D

NP, Nanakmatta 4.03T

NP, Mahuadbara 3 MT/D

NP, Lalpur 036T
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(b) Quantity of Solid
Waste treatment per
day, in each city/town
of the district.

Name of city/town

Quantity of Solid Waste

NN, Rudarpur

76 MTPD

NN, Kashipur

30-35 MTPD (Solid waste is segregated
and disposed off by nagar nigam)

NPP, Gadarpur

7 MT/D (The waste is treated by
compactor machine)

NPP, Bajpur 7 TPD,

NPP, Jaspur 18.75MT/D

NPP, Kichha 0.5 T (Composting in NPP Kichha)
NPP, Khatima 6 MT/D

NPP, Sitarganj

4 T (Treated by manual and mechanical)

NPP, Mahuakheraganj | 2 M7/D (Treated by manual and
mechanical)

NPP, Nagla XL

NP, Gularbhoj 1.2 TPD

NP, Sultanpurpatti

3.14 MT/D (Treated by manual in MRF
Center)

NP, Kelakheda

0.3552 TPD (Treated by compactor
machine, segregation)

NP, Dineshpur 3.5 MT/D

NP, Shaktigarh 1 MT/D (By composting)
NP, Nanakmatta 0.033T

NP, Mahuadbara 1 MT/D

NP, Lalpur 0.32T

(c) The gap in
treatment of Solid
Waste.

Name of city/town

gap in treatment of Solid Waste.

NN, Rudarpur

45 MT

15-20 MTPD (Untreated waste is being

NN, Kashipur dumped at waste disposal sites)
NPP, Gadarpur 1 MT/D (waste is dumped)
NPP, Bajpur 3.5TPD

NPP, Jaspur 6.25 MT/D

NPP, Kichcha 25 T (Land filling in private land)
NPP, Khatima 15 MT/D

NPP, Sitarganj

15 T, soild waste is being dumped in the
trenching ground.

NPP, Mahuakheraganj

1 MT/D (collected in ULB waste
processing plant for treatment)

NPP, Nagla

1.7 T (Dumping in private sector by
contractor)

NP, Gularbhoj

1.0 TPD (The gap is being dumped at the
dumping site)

NP, Sultanpurpatti

0.8502 MT/D ( Collected in ULB MRF
Center for treatment)

NP, Kelakheda

41448 TPD (after waste processing
untreated waste dumped in empty lands
with the help of private land owners)

NP, Dineshpur

0.5 - 1.5 MT/D (The gap is being
dumped at the dumping site)

NP, Shaktigarh

0.2 MT/D (Untreated waste is being
stored in land taken on rent by the
Nagar Panchayat)

NP, Nanakmatta

3.99 T (The remaining waste is dumped
into the ULB’s trenching ground)

NP, Mahuadbara

2 MT/D

0

NP, Lalpur

¥
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(d) Legacy waste and
the time bound plan
to treat legacy waste.

Name of city/town

Legacy waste and the time bound
plan to treat legacy waste.

NN, Rudrapur

Total legacy waste is calculated-
53000 MT.

Remediated legacy waste- 9000 MT
Remaining legacy waste- 44000 MT
Work in progress and will be
completed within 2 months.

NN, Kashipur

Total legacy waste is calculated- 118000
MT.

Remediated legacy waste- 29000 MT
Remaining legacy waste- 89000 MT
Work in progress.

NPP, Gadarpur

No legacy waste is present.

NPP, Bajpur Total legacy waste is calculated-
11970 MT.

NPP, Jaspur Total legacy waste is calculated-
13000 MT/D and will be treated
within 06 months. |

NPP, Kichha No legacy waste is present.

NPP, Sitarganj

13533 MT (approx). The legacy waste
tender under process. The legacy waste
treatment will be done in 6 months
after completion of the procedure.

NPP, Mahuakheraganj

No legacy waste is present.

NPP, Nagla

About 15 T, Work will be completed in
lyear by environment friends of nagar
palika parishad.

NP, Guiarbhoj

No legacy waste is present.

NP, Sultanpurpatti

No legacy waste is present.

NP, Kelakheda

No legacy waste is present.

NP, Dineshpur

No legacy waste is present.

NP, Shaktigarh

About 60 T. After the land is allotted to
nagar panchayat , the legacy waste will
be disposed of within 06 months.

NP, Nanakmatta

Total legacy waste is calculated- 3500 T.
The legacy waste is taken daily by
Paryavaran Mitras to the Decentralized
segregation hall where it is separated
and the separated plastic is compacted
and sold. An action plan is being
prepared for complete disposal of
Legacy waste.

NP, Lalpur

No legacy waste is present.

(e) The manner of
utilization of the
treated waste as well
as rejects arising out
of remediation of
legacy waste.

Name of city/town

Utilization of the treated waste as well
as rejects arising out of remediation of
legacy waste.

NN, Rudarpur

Approx 600 MT of RDF has been sent to
Jabalpur waste to energy plant.

Bio soil and inert is being sent to the
designated disposal site.

NN, Kashipur

The soil obtained after remediation of
legacy waste used for filling the
construction of road in Nagar Nigam
area. The RDF recovered from the
legacy waste is sent to bahal paper mill
for fuel without any cost.
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NPP, Gadarpur

No legacy waste is present.

NPP, Bajpur Reject SLF in cluster
Biomatter/ Municipal Park
Enriehed soil | and Garden
RDF Waste to energy
plant
NPP, Jaspur DPR is made with the help of
consultancy and after it is sanctioned
the waste will be treated by machinery
process.
NPP, Kichha No legacy waste is present.

NPP, Sitarganj

Biomining

NPP, Mahuakheraganj

No legacy waste in this ULB.

NPP, Nagla

By segregation of organic waste from
legacy waste.

NP, Gularbhoj

No legacy waste in this ULB.

NP, Sultanpurpatti

No legacy waste in this ULB.

NP, Kelakheda

No legacy waste in this ULB.

NP, Dineshpur

No legacy waste in this ULB.

NP, Shaktigarh

The environment friends of Nagar
Panchayat are sorting the organic waste
from Legacy waste and separating it in
the pit for making compost.

NP, Nanakmatta

Selling of treated waste to vendor for
further supply to recycling plant.(i.e
plastic waste, e-waste, polythene, etc.)

NP, Lalpur

No legacy waste in this ULB.

(f) Current status of
dumping of solid
waste with reference
to location.

Name of city/town

Current status of dumping of solid
waste with reference to location

NN, Rudarpur

Currently segregated solid waste is |
being dumped to Pahadganj trenching

ground.
Co-ordinated
28.966565
79.403565
At present the solid waste is being
NN, Kashipur dumped in the revenue village
kachnalgazi in ward no. 40, kashipur
NPP, Bajpur Currently approx 3.5 MT solid waste is
dumped in ward no. 1, near yadav gas
godam, bajpur.
NPP, Jaspur village Kishanpur, Jaspur
NPP. Kichcha S.ir:auli khurd, Tehsil Kichha, private land
filling
NPP, Sitarganj Ward no. 06, trenching ground
. Waste processing plant NPP
NPP, Mahuakheraganj Mahuakheraganj.

NPP, Nagla

Dumping area is taken by contractor on

B
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rent outside the municipal area.

NP, Gularbhoj

Currently, non-segregated mixed waste
that cannot be separated ib being
dumped at the dumping site located in
ward no. 6, colony no.2 of the
municipality.

NP, Sultanpurpatti

ULB MRF center NP sultanpur.

NP, Kelakheda

Ward no. 04, Jama Masjid ward

NP, Dineshpur

Currently, non-segregated mixed waste
that cannot be separated is being
dumped at the dumping site located ir.
Rambag road no. 6.

NP, Shaktigarh

For disposal of garbage, 01 acre land has
been taken on rent in Ranjit nagar
Rudrapur Jailcamp.

NP, Nanakmatta

Nagar panchayat Nanakmatta, Trenching
Ground village, Sunkhra.

NP, Lalpur

Current status is no dumping.

3. Construction and
Demolition waste.

(a) Total per day
generation of C&D
Waste  within the
district.

ur

Name of city/town

Total per day generation of C&D
Waste within the district.

NN, Rudrapur

Approx 30 ton of C & D waste is dumped
in low lying area.

NN, Kashipur

Presently temporary C&D waste centres
has been built in municipal premises
and waste is being used for filling low
land area and in construction road in
nagar nigam area.

NPP, Gadarpur

No waste is generated.

NPP, Bajpur 0.75 TPD
NPP, Jaspur No waste is generated.
NPP, Kichha 0.2TPD

NPP, Sitarganj

No waste is generated.

NPP, Mahuakheraganj

No waste is generated.

NP, Gularbhoj

No waste is generated.

NP, Sultanpurpatti

No waste is generated.

NP, Kelakheda

150kg/day

NP, Dineshpur

No waste is generated.

NP, Nanakmatta

Whatever construction and demolition
waste is generated in Nagar Panchayat
Nanakmatta is used by the citizens for
their own purposes or is sold to any
other person.

NP, Lalpur

No waste is generated.
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(b) The details of
plant established for
the treatment of C&D
waste including the
existing capacity and
capacity utilization.

Pt

~

7
i,
\\\\,
S

Name of city/town Total per day generation of C&D

Waste within the district.

A C &D waste disposal plant is proposed.
Presently temporary C&D waste centre
has been built in municipal premises &
waste is useful filling low land areas and
in construction road in nagar nigam
area.

NN, Rudrapur

NN, Kashipur

NPP, Gadarpur No waste is generated.

NPP, Bajpur Store in to MRF center utilization in road
making.

NPP, Jaspur No waste is generated.

NPP, Kichha No plant is established.

NPP, Sitarganj No plant is established.

NPP, Mahuakheragan;
NP, Gularbhoj

No plant is established.
No plant is established.

No plant is established.

At present there is no plant operating
for C & D waste treatment in this body.
C & D waste is being used by private
operators for land filiing near NH-74,

No plant is established.

No plant is established.

No plant is established.

No plant is established.

NP, Sultanpurpatti

NP, Kelakheda

NP, Dineshpur
NP, Shaktigarh
NP, Nanakmatta
NP, Lalpur

Copy of the letters of Urban Local Body is attached as Letter no.
3576, dt 27.01.2021 of Municipal commissioner, Rudrapur,
Letter no. 1886, dt 01.02.2024 of Municipal commissioner,
Kashipur, Letters of Executive officer of 16 urban local body
(Nagar Palika parishad, Gadarpur, Nagar Palika parishad,
Bajpur, Nagar Palika Parishad, Jaspur, Nagar Palika parishad,
Kiccha, Nagar Palika parishad, Khatima, Nagar Palika
parishad Sitarganj, Nagar Palika parishad Mahuakheraganj,
Nagar Palika parishad, Nagla, Nagar Panchayat, Gularbhoj,
Nagar Panchayat, Sultanpur, Nagar Panchayat, Kelakheda,
Nagar Panchayat, Dineshpur, Nagar Panchayat, Shaktigarh,

Nagar Panchayat, Nanakmatta, Nagar Panchayat,
Mahuadabra, Nagar Panchayat, Lalpur.
Annexure-lil.

4.Industrial  Effluent
discharge

(a) Number of
industrial unit
discharging their
effluent

treated/untreated in
river Ganga and its
tributaries and details
of defaulting
industrial units.

22 industrial units and 01 CETP

Copy of the letter No. 136/583, dated 06.01.2024 of Regional
Officer, Uttarakhand Pollution Control Board, Kashipur is
attached as Annexure-ll.

(b) Total
generation of such
industrial waste
within the district.

daily

41.247 MLD

Copy of the letter No. 136/583, dated 06.01.2024 of Regional
Officer, Uttarakhand Pollution Control Board, Kashipur s
attached as Annexure-Il.

¥
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(c) The manner of
treatment of the
industrial waste so
generated.

1- Manner of Treatment of Industrial effluent of industrial unit in
the Integrated Indusial Estate (llE Pantnagar) : through
CETP, Pantnagar. .

2- Manner of treatment of other 22 Industrial Unit (GPI): through
In-House ETP’s.

Copy of the letter No. 136/583, dated 06.01.2024 of Regional
Officer, Uttarakhand Pollution Control Board, Kashipur s
attached as Annexure-Il.

(d) The discharge
effluent analysis from
the CETP and ETP
treating the industrial
waste form each
outlet.

The discharge effluent analysis from the CETP and ETP treating
the industrial waste form each outlet as submitted by Regional
Officer, Uttarakhand Pollution Control Board, Kashipur vide his
letter No. 136/583, dated 06.01.2024 is attached as Annexure-Il.

Kichha-Ryudtz o
(U S Naapr

(e} The per day
generation of
industrial solid waste
and manner of its

treatment and
disposal in the

A district.

\
)

As per Hazardous waste annual report 2022-23, total industrial
solid waste i.e Hazardous waste generation 15745.1129
MT/Annum i.e. avg. 43.137MT/day.

Hazardous waste generated within the district is being disposed
through recycling/incineration/secured land fill/co-processing, by
the following agency authorized by UKPCB : List attached

Copy of the letter No. 136/583, dated 06.01.2024 of Regional
Officer, Uttarakhand Pollution Controsl Board, Kashipur vide his
letter No. 136/583, dated 06.01.2024 is attached as Annexure-Il.

KRN0 17(C3yf2 o

. {/5.Regulation of flood
v /1 Plain Zone

(a) If the flood plain
zone has been
demarcated and the
extent of
encroachment on the
flood plain zone in the
district.

Flood Plain Zoning report as submitted by Ex-En, Irrigation
division, Rudrapur, Kashipur and Sitarganj vide his letter No. 114,
dated 31.01.2024, letter No. 163, dated 30.01.2024, letter No.
121, dated 30.01.2024 is attached as Annexure-lV.

{b) The details of
direct discharge of
pollutants by the
encroachers by the
side of the river
Ganga and its
tributaries in  the
district.

Flood Plain Zoning report as submitted by Ex-En, Irrigation
division, Rudrapur, Kashipur and Sitarganj vide his letter No. 114,
dated 31.01.2024, letter No. 163, dated 30.01.2024, letter No.
121, dated 30.01.2024 is attached as Annexure-IV.

6. Bio medical waste.

(a) The per day total
generation of bio
medical waste in the
district.

Bio medical waste generated all most every day in government
and private hospitals of Udhamsinghnagar district-
e Government Institute- 265.46 Kg
e Private Institute- 276.99 Kg
Total bio medical waste- 542.45 Kg

(b) The manner of its

Biomedical waste treatment is done by disposal insulation,

treatment and | autoclaving and shredding the waste.

disposal. Copy of the letter No. 13247, dated 26.12.2023 of Chief Medical
Officer, UdhamSingh Nagar is attached as Annexure-V.

7.Mining o lllegal mining- 57 cases

Number of cases
registered within a

e lllegal stock- 32 cases
¢ lllegal transportation -267 cases

Total- 356 cases
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year against illegal
mining in the bed or
flood plains of river
Ganga and its
tributaries and details
of enforcement of
mining policy of state
and “Enforcement &
Monitoring Guidelines
for Sand Mining”
(EMGSM) and
Sustainable Sand
Minig Management
Guidelines 2016.

Copy of the letter No. 1320/2023-24, dated 16.01.2024 of Deputy
Director/GeoScientist, UdhamSingh Nagar is attached as
Annexure-VI.

S 8.Ecological flow of
Q ;’\ river
\j" \ The concerned hydro
MAP project set up on river
ar{] T%Ganga and its
A / £ ['tributaries will ensure
‘/\.;?; /,/ maintaining and
/'\\Q\ /| complying with the
»AP*‘// prescribed minimum
L~ 15% of flow of water

in the river Ganga and

its tributaries.

No Hydro project set up on river ganga and its tributaries in
Udham Singh Nagar.

4. In view of the facts and circumstances as explained hereinabove sincere
efforts are taken by the District Ganga Protection Committee, District
Udharﬁ Singh Nagar, in compliance of the directions passed by this
Hon'ble Tribunal, the same may kindly be accepted by this Hon'ble
Tribunal and the deponent hereby undertakes to comply with every

direction passed by this Hon’ble Tribunal.

VERIFICATION

Y -

B =PONENT

|, the deponent above named do hereby verify and say that the contents

of my above Status report by way of affidavit are true and correct to my

knowledge based on record, no part of it is false and nothing material has

been concealed there from. The legal submissions are further true as per

legal advice received and believed to be true and correct.

2
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Verified by me at UdhamSinghNagar, Uttarakhand on this_¢4 day of
February, 2024.

DEPONENT
Filed by:

T A

+*

DthhgﬁgSggu, _ [KAUSHAL GAUTAM]
(USNagan) 1 ) Additional Advocate General for the State of Uttarakhand /
R.No. 17(0 /2003 : / Respondent
A-25, Second Floor,
OHAD et /' Defence Colony,
S N. Delhi-110024

Mobile No. 9811101934
Email- officeofkaushalgautam@gmail.com

z

e
/, —— UCZ of po\\} t&)ﬁ/b

se deponentidentficd by. A ncm P”J

Jworned w2 arified that co ten
Affidaviial,

Cate... 0}‘(\, Aw\ L?.../ ......... L
,aﬁﬂ@mzﬂ/\

Notary Kichha-Rudrgp
(LS Nagar L ¢
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Sewage CapacityUtiliz
Town/ District \ Population Generation | No of existing Q:::::ym STP capacit paﬂ;‘:\/
{in MLD) sTP Treatg: Pacity | Quantity of
; | 2011 2023 2023 discharge
A 02 03 04 05 06 07 08 - 09
A NPP Gadarput 23,289 32,651 3.53 0 ] - - JEETIS S —
/7 : ~ Do Tor 09 MLD STP with 30 KLD cotreatment
2\ " NP Jasput sos23 | 70833 | 765 - . capacity has been sent to higher authorty for
approva 5
TEWLD, 10 MLD STP, 02 MLD STP, 01 MLD
STP, 500 KLD STP, 300 KLD STP &S00 KLD STP
3 NN Kashipur 175819 | 246,498 |  26.62 - - with 150 KLD co treatment Capacity Is under
construction and will be completed by Dec
2024 - .
10 MLD STP with 50 KLD co treatment |
4 NNP Bajpur 35,582 | 49,886 539 - - capacity s under construction and will be
completed by Dec 2024
125 KLD capacity FSTP is under trial & Testing
5 NN Rudrapur 175,723 | 246,364 26.61 - -
Since nd STPIs | Since no STPIs 03 MLD STP with 15 KLD co treatment
6 NPP Kiccha a6 | 106207 | 1126 | gt 1 erforeno - - capacity is under construction andwil be
" completed by Dec 2024
quantity of quantity of -
: discharged discharged 03 MLD STP with 15 KLD co treatment
7 NPP Sitarganj 31,185 43,721 4,72 wasteisbeing |  wastels - - - capacity is-under construction and-will be
‘ treated. treated. ©* " completed by Dec 2024
8 NPP Khatima 58,494 82,009 8.86 - - i
g NP Mahuadabara 7,326 10,271 1.11 - -
10| NPP Mahuakheraganj 12,584 17,643 1.91 . - -
11 NPP Nagla 57,977 81,284 8.78 . S - -
12| NP SultanpurpattiNagla 9,881 13,853 1.50 - - p
13 NP Kelakheda 10,929 15,322 1.65 - -
14 NP Dineshpur 11,342 15,901 1.72 - - -
15 NP Shaktigarh 7,784 10,913 1.18 - -
16 NP Nanakmatta 8,478 11,886 1,28 - - 5
17 NP Gularbhoj 6,957 9,754 1.05 - - i :
18 NP Sirorikalan 13,806..].19,356 .} ... 2.09 - . B N ~
19 NP Lalpur alii #3675 §15, 0,56 - N T
20§ Total 2 17 - -
S ./ T
i
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L Subject: Detalled Report/Data regarding ¢ 3009054(1"0:: lons assed by Hon'ble NGT In 9
. A, No. 200/2014-M.C.Mohta Vis U.O.

|, Sewage:

() Details of Hotels, Dharmshala and Ashram operaling without proper consent and discharging
untrealed effluent and the action taken.them:

Total Hotel/ /Dharmshala/Ashram 206
Total HoteV /Dhamshala/Ashram having 100
Consent to Operate/ from State Pollution
Control Board (SPCB)/Applied

Not Having Consent to Operate from State 106.
Pollution Control Board (SPCB)

T

Action Taken to the Unit, not Having , Recommendation for Show Cause Notices
Consent to Operate from State Pollution IDirections under the Alr & Water Acts, submitted to
Control Board (SPCB) Head Office UKPCB by Regional office, Kashipur,
‘which is under Process at Head Office, UKPCB.
Copy attached. ,

(g) Water Quality in river and its tributaries in abutting districts/towns in terms of fecal coliform (MPN/100
mi):

Month- November 2023

S. No | River/Tributary Monitoring Location Fecal Coliform
e (MPN/100 ml)
1 Bhella River | Uls Kashipur; (U/s Ramnagar Road), U/S: 170
Nagar .
at Lohja Bridge:D/s Kashipur (D/s Lohiya - 240
Bridge), US:Nagar . = ok
2 Dhella River Uls at Kashipur Moradabad Road Bridge, 240
- { US Nagar
[ DJs at Thakurdwara, Aliganj Road, US 920
Nagar
3 Pilakhar River “Pilakhar-River at Bilaspur, Rampur, U.P 220
4 Kosi River “Kosi River at Kashipur Bazpur Road 140
: Bridge, Kashipur, US Nagar
Kosi River D/s, Bypass Bridge, Pattikalan, 920
o Kashipur B
5 Kalyani River | Kalyani Rivér at U/s Pantnagar Industrial 350
Area, US Nagar
Kalyani River at D/s Pantnagar Industrial 540
Area, US Nagar
6 Kichha River Kichha River at Kichha, (River Kichha (D/s 220
: Nagarbhalla, Kashipur), US Nagar
7 Nandhor River Nandhor River U/s Sitargan] Industrial \ 350
‘ Area, (Nandour U/s Sitarganj), US Nagar .
Nandhor River D/s Sitargan] Industrial 11%10°
Area, (Nandour D/s Sitarganj), US Nagar
) Kailash River River Kallash Downstream behind Sitargan]. 280
8 Industrial Area, US Nagar —

>
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;fa'AS per Standard stipulated under Environment (Protection) Rule 19886, for Primary Quatity of Criteria

»r Bathing Water, Fecal Coliform (MPN/100 mi) levels:
Desirable Limits: 500
/ Maximum Permissible: 2500
/ Copy of Notification attached with Annexure ]
/

V. Industrial Effluent discharge:

a | Number of Industrial Unit discharging thelr effluent

22 Nos. Industrial Units

treated/untreated in river Ganga and its tributaries and detalls | 01 No. CETP
iting industrial units. i —
b. %:?;%;Ln;%?raﬁon of such Industrial waste within'the 41.247 MLD
Diswe . . dustri )Manner of Treatment of
waste SO enerated | ()Ma
. | The manner of treatment of the industrial g | etial of Treatment of

| Gy Manner of Treatment of

Unit in the Integrated Indusial
Estate (IIE, Pantnagar):
Through CETP, Pantnagar

other 22 Industrial Unit (GPI):

Through In-House ETPs
: {Annexure-2)
4. | The discharging effluent analysis from the CET,P and ETP Detail attached:
treating the industrial effluent from each outlet: Annexure-z
e. | The per day generation of Industrial Solid Waste and manner ﬁsn mrll;mrio;;g?.té
#s treatment and disposal in the District ' nual Repo! 22-2023,
ity . we | Total Industrial ‘Solid Waste ie.
Hazardous Waste Generation
15745.1129 MT/Annum ie
|| avg.43.137 MT/day ’

‘being

Qesesated Hazardous Waste
generated within the district is
disposed  through
Recycling/Incineration/Secured
Land FilVCo-Processing, by
the following  .agency
authorized by UKPCB :

List attachied. Annexure-3

vl. Blomedical Waste:

5

\

A

20

2 [ The Per Day Total generation of Biomedical Waste in the District:

As per Biomedical waste Annual
Report 2022, Total Biomedical |
waste Generation :

5T Fhe manner of its treatment and disposal in the Di'stdct

541.16 Kg/day
Treatment & Disposal through
Common Biomedical Waste

\

_Treatment Facility



A—— THR GAZBTTR OMIKR Y EXFRAORDINARY [Pani t1—Sec 3D
93, Primary W i for Lt np]
\ ary Wator Quality Criteria for Dathing Waters.
/1'»4};-1
p————

1n a water body or its part, water |s subjected to sevoral type ' ,
on the types of uses and notivities, wgter quality crizcr|zph:v(:-.f§:::' ’De‘?t‘i"d'ﬂs
dotermine Ita sultabllity for a partioular purposo. Among the various { s, ';d "
. thero is ono use that domands highost lovel of water quality or purit y‘;:zo hﬁ"ﬁ
termed as "Dosignated Bost Use In that stretch of water body. BZscd ot l‘fls
water quality requiremonta have beon specified for different uses in te:ni lsi’
primary water quality crlteria. The primary water quality criteria for bathin Wago
aro speolfied along with the ratlopalo in table 1. - g water

~ Tablel,
PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER )
. (Water used for organised outdoor bathing)
CRITERIA . ~_ " ____ RATIONALE
L,Rm] Cghform, SW(MSMNO) . To ensure fow sewage contamination
MPN/100 ml: 2500 (Maxdmum Fecal coliform and fecal streptococct are
o .Permissible). - | considered as they reflect the. bacterial
’ o pathogeniclty. : ‘
2 Fecal Sicptococel 100 (desabley - | The desirable and permissible limits are
MPN/100'ml: §00 (Maxlmum. suggested 10 allow for fluctuanon in
_ Pormissible) environmental condtions ~ such as
, ‘ r, geasonal change, changes in flow
ML conditions etc. . . B
Topd: - T Boween6,5-83, “Ttie range provides prolectionto theskn |

. |

and delicate organs ike cyes, nos¢, ears{ - -
| etc. which are directly exposed during " = .

: N S outdoor batliing, . :
3. Dissolved Oxygen: Smg/lormore The  unimum ‘dissolved oxygen} &
. Lo concentration  of 5 mg/l cnsures

.« . .| reasonable freedom from axygen |-
+ |-consuming organic poltusen § - ¥

oo . . immediately  upstream which 8} -

' : L nocessary for preventing production of
e anacsobic gases (obnoxious gases’) from
: , ] sediment ‘ q.
7, Blochomical Oxygen 3 mg/1 or Jess Tho Blochemcal Oxygen Demand of 3§
demand 3 day,27°C: o mg/l or less of the' water ensures
. ! reasonable  frecdom  from'  oxygen
demanding  pollutants and  prevent

L v | * | production of obnoxious gasests
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Annexure-2
The discharge effluent analysi | te from
each outlet. ysls from the CETP and ETP treating the industrisl was
S.
N | Name of Unit - Sarameter wih 8,,“4“4—________]_,__
A TT88(mg/) g:o(maﬂ) . ﬂ
17| Mis Sidharth Papers Pw. Ltd,, 7" KM. 8"? a%s 5 22 88
Eto?s. Moradabad road, Jaspur, '
ashipur _
2| Mis Sicharth Papers Pyt Lid. Unii-2, 7.60 35 — 24 108
7% K.M. Stone, Moradabad road,
Kashipur ' |
3| Ws Sidhheshwari Paper Udyog Pt 7.50 45 28 128
| Ltd., 7 K.M. Stone, Moradabad road, -
Kashipur /.__/
oW Naini Papers Lid., 7" KM. Stone, | 7-30 36 24 120
Moradabad road, Kashipur :
(Stream A) ’
_________________’__,__....——
K= Naim Papers [id., 7" KM, Stone, | 760 36 26 136
Moradabad road, Kashipur
5 M/s Vishwanath Papers & Boards (P) 7.10 26 17 112
Ltd., Village-Haldua Shahu, Tehsil-
Jaspur : [——
5| Mis Fibremarx Papers Pvt. Ltd., 7 7.20 26 18 132
K_M. Stone, Jaspur Road, Jaspur _—
7 M/s Devishi Papers Pvt. Ltd., Village- | 7.80 27 18 132
Jagatpur Patti, Jaspur
8 M/s Katyayini Paper Mills Pvt. Ltd., Vill- 7.20 28 18 136
Kuddiyawala, Near Sodhi Farm,
Jaspur-Kashipur road, Kashipur
9 M/s Prolific Papers Pvt. Ltd., Khasra 7.40 29 18 132
No.83, \ﬁllage—Girdhai, Tehsil- Kashipur
70 | M/s Bahl Papers Mills Ltd., Kh.no. 28 7.20 27 19 128
min & 74/1, 5" K.M. Stone, Aliganj
road, Kashipur
77| M/s Cheema papers td., ., 9KM. 7.20 27 18 140
|| Stone, Bazpur road, Kashipur
1 M/s Banwari Paper mills Itd., Ramnagar | 7.60
road, Kas:ri:'ur . 9 21 18 136
43| M/s Rajlaxmi papér & Boards (P) Ltd., i
Village-Vikrampur, Tharahganj(, f)Rana 78 254 195 165
farm Bazpur '
74| M/s Sahota Papers Ltd., Kh, No. 0-7, 740
150, 260, 212, 269, Village- ' 25 18 124
Narayanpur, Post-Jaspur, Moradabad
road, Kashipur,
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e 68
15 m{)S.Ksa“tgayini Tissues Pvt. Ltd., Kh. 7.20 20 18
=~ 948/, Village-Lalpur, P.O- Kunda
5 ::Iap;r.“ - ' ____.__Tg-————' 140
8 Kailaghi Devi pulps & .80 29 .
products, Village—lalpﬁr, Ja‘;:%?'m ° __,,_._——;‘-6—-"“ 120
17 M/s Multiwal Duplex Pvt. Ltd., Vill- 6.80 28
Gangapur Gosain, Kundeshwari Road, |
Kashipur 16 — ] 120
18 | M/s K.M. Papers,Khasra no.-168, 7.20 26
Kuriya Kichha road, Rudrapur _56.-———-
79| Mis india Glycol Limited (Chemical 735 23 21
Plant), A1 Industrial Area, Bazpur road,
| Kashipur 10 56
20 | M/s Roquette Riddhi Siddhi Pvt. Ltd., 7.92 18
Plot no. 12, Sector-8, IIE, SIDCUL,
Pantnagar 172
21| M/s PMV Maltings PVt L1d., Plot no. 7.70 48 2
152, Phase-ll, Nand Nagar Industrial
Estate, Mahuakheraganj, Kashipur,
U.S.Nagar ; 140
22 | M/s Khatema Fibers Ltd, UPSIDC, 6.60 28 18
.Industrial Area, Lohiahead Road,
Khatima (U.S.Nagar)
23 | M/s Ramkey Infrastructure Ltd. (CETP | 6.20 35 15 40
Pantnagar), Sector-lIDC, IIE, SIDCUL,
Pantnagar

¥
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UKPCD
8.Nuo, | Nami ‘
¢ of unlt with addros | Authorlzatlon no, YA Vaiidity C’n ":ﬂ“fi é T
I | M/a Bharat OIT & Wanlo UPPCHATOCun-)- of Marardous wuply
Manngemont Ltd,, VIil. 84/2018/548 dotod 203 g{rlg:r‘:/‘?,‘mm‘l
Ih{#ul:!lmpur. Roorkoo, Luksur | 26,06.2018 rccycllnzmmu
oad, Roorkeo, Uttarukhund, Used O Recycling
Preprocessing for
co-processing (4l
hazgrduus waste)
Disposal of i)
Hazardous Waste
through Incinerator
or Becured Landfill
, Plostlc waste
recycling,
2. M/s Root Recycling, Roorkeo, | UKPCB/HO/Muz-Auth- | 31 03,2023 | 33.1- Discarded
Harldwar, Uttarkhond Tranw/R-24 doted ’ Containers 1o the
11,03.2022 capacity of 5000
n0./month
3 Uttarakhond Wasto " 131.03.2024 | 33.1- Discarded
Maunagemoent, Khusra No. 21, | UKPCB/HO/Huz-Regl- Containers t the
41, Bidgoha Road, 25/01 doted 01,04,2022 capacity of 20,000
Salempur, Haridwar no./month
4. M/s Vimal Petrothin Pvt Ltd, | UEPPCB/HO/Huz/Reg- | 31.03.2024 | 9.1-Lead bearing
Khasra no. 321,324, Raipur | 20/263 dated Residues
Industrial Arca, Bhagwanpur | 140.05.2019 19.2-Lead Ash
fo the tune of 24,900
: . MT
5. M/s Allero Recycling PVt UKPCB/HO/Huz-Reg- | 31.03.2024 | Schedule IV-
Ltd, Plot No, 179, Ralpur 21/2021-22/124 dated 362MT/month
Industrial Arca, Tehsil- 01.07.2021
Bhagwanpur, Roorkec, Distt-
Haridwar
6. MK, Industrics, Bahadrabad, | UKPCB/HO/Haz-Regi- |31.03.2023 | 33.1- Discarded
Haridwar 27/784 dated 07,07:2022 Containers to the
capacity of 7,500
. no./month
7 VSK Waste Management, UKPCB/HO/HazRegi- | 31,03.2024 | 33.1- Discarded
Roorkee, Haridwar, .29/885 dated 28.07.2022 Containcrs 1o the
Uttarkhand capacity of 5,000
no./month
8. M/s Prime Plast Packaging, UKPCB/HO/Maz-Aulh- | 31.03.2023 | 33.1- Discarded
Rudrapur, US Nagar Trans/P-2/1873 dated Containcrs fo the
29.03.2022 capacity of 5,000
no./month
9, M/s Bansal Dic castings, U.S, | UKPCB/HO/Haz-Auth- Category B1010-
| Nagar, Uttarakhand Trans-B 3/8106 dated Aluminium Scrap to
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/
/ 14.07.2022 the capacity of 5000
MTA
10, M/s Shiv Shakti Oil & - 31.03.20 15 o
Lubricants, F-557, Chopanki | 46:2020/85¢ dated. 2 o gt
Industrial Arca, Near 07.10.2020 2000 KL/anoum
Bhiwadi, P.O. Tapukara, 52- Waste or
Tehsil-Tizara, Distt- Alwar Residues containing
Teowka
1L M/s Suarise Industries, 45 UKPCB/HO/HAZ-~ 31.03.2026 | 5.1-Used or Speat oil
KM Stone, NH-10, AUTH/TRANS/S- to the capacity of
Vill- Rohad, Tehsil- 1171799 doted 1080 KY/annum
Bahadurgarh, 16.03.2022
Distt- Jhajjar, Haryana _
13 | Mis UP.Envirochem, C-16, | UKPCB/HO/Haz-Auth- | 31.03.2026 | 5.2-Grinding shudge/
1 Industrial Estate, C.B. Ganj, | Trans/U-2/1106 dated Oil based iron sludge
Bareily, UP 03.11.2021 to the capacity of
S 3000 TPA
122-Spent Acid to
the capacity of 1300
TPA.
13.1-Used Qil
Pickling liquor to the
capacity of 1800 TPA
33.1-discarded
Containers to the
capacity. of 1500 TPA
21.1-Paint Shudge to
the capacity of 1200
- TPA.
ntainers, GR-984A, UKPCBIHOIHaz—Aulh— 31032023 | 33.1- Discarded
B gg};%g g:nyau Dham, |/ Trans/R-2/1871-dated - - Containers to the
Industial ares, Sankhiol,  |29.03:2022 capacity of 1,56,000
Bahadurgath, | o no.lannmn
Distt- Jhajjar, Haryana: - s . . — .
14, Mis Amb-zlxia Cement Lumtcd, UKPCBIHOIHAZ- 31.03.2026 SZ—Gnndmgsludgd
istt- Pali, Ra asthan 1 1 te )
N 12.5-Phosphate
Studge to the
capacity of 5000
MT/annum
21.1-Paint Shudge to
the capacity of
10,000 MT/anoum
23.1-'Waste or
residues to the
| capacity of 1000
| MT/annum
-



/[ 2004 [
. JUJU | 35.3-Chemical slu
from waste water
treatment to the
capacity of 10,000
[ MT/anoum
15. Ms Ayeza Industrics Pvt Ltd, | UKPCB/HO/Haz-Auth- | 31.03.2024 | 5.1 & 5.3to the
Khasra No. 169, Vill-Padli Trans/A-12/1909 dated capacity of 10
Khushalpur, 31.03.2022 MT/day
Dehradun Rond, Saharanpur, 23.1- Waste or
Uttar Pradesh residues to the
. capacity of 10
MT/day
33.1- discarded
Containers to the
capacity of 10
MT/day
16. | M/s Shubham Machine Pvt UKPCB/HO/Haz-Auth- | 31.03.2024 | 33.1- Discarded
Ltd, C-117, B.S. Road, Trans/S-2/395 dated Containers to the
Industrial Area, Near RT.O | 12.05:2022 capacity of 30,000
Office, Ghaziabad, UP 1o./annum
17. | M/s Steam Oil and General UKPCB/HOMaz-Auth- | 31.03.2027 | 5.1-Used Oil to the
Industrics, Ghaziabad, U.P. Trans/S-14/411 dated capacity of 300
‘ ‘ 17.05.2022 MT/month
) Empty containers-
33.1 to the capacity
o | of 10,000 no/month
18. | Him Trading Co, Solan, HP ;.UKPCB;/_I_{Q/{H&-Auth.-A 31.03.2024 | 33.1- Discarded
] Trans/H-3/727 dated Containers to the
29.06.2022 capacity of 6,000
' , no./anoum
5 Wiataran Tanovative Paints | UKPCB/HOMHaz- M-  (:31.03.2023 | 21.1- Paint Sludge to
Pyt Ltd, Haryana 45/740 dated 01.07.2022 the capacity of 8¢
. | MT/annum
55| s Greenzon Recycling Pvt | UKPCB/HO/Haz-Auth- | 31.03.2023 | 9.2- Solder Dross to
' Ltd, Sikandrabad, UP Trans/G4/739 dated ~ |- the capacity of S
01.07:2022 .MTA
' 31.1-Process Residue
and waste from
Electronic industry to
the capacity of
. IMT/month
31, | Ms Sai Udyog, Ghaziabad, | UKPCB/HO/Haz-duth- "31.03.2023 | 33.1- Discarded
UP Trans/S-4/708 dated ‘Cuontainers to the
27.06.2022 capacity of 12,000
s no/anoum
72. | K.Nandini Refinerics, Pilibhit, | UKPCB/HO/Haz-Auth- 31.03.2023 | 5.1-Used Oil to the
UP Trans/K-1/1111 dated capacity of 500
15.09.2022 KL/annum
5.2-waste oil to the
capacity of 500.

%/,

/?\ie
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"’T— KL/annum
[73. M/s Jay Ace Technologies UKPCB/HO/Haz/Regi- . | 31.03.2023 | Dry Lead Acid
’ Ltd, Khasra No. 92-95, Raipur | 19/2021/1329 dated Batteries, Lead
Industrial Area, Bhagwanpur, | 14.01.2021 Dross, Lead
Distt- haridwar containing Material
(Sch. IV S.No. 17)-
24,000 MTA
24. M/s New Lubrisales, Alwar, | UKPCB/HO/Haz-Auth- | 31.03.2023 | 5.1-uscd oil to the
Rajasthan Trany/ N-2/1118 dated capacity of 250 MTA
| 16.09.2022 _ .
25. | Parara Udyog, F-1957 196, | UKPCB/HO/Haz-Auth- | 31.03.2023 | 33.1- Discarded
MG Road Industrial Ares, Trans/P-73/1084 dated Conta}ncrs fo the
Distt- Hapur, UP 08.09.2022 221.37‘;:;;}! of 250

/vv
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2 | Municipal Solid waste disposal
a. | Per day generation of solld waste In each 121 MTPD
| city/town with in the district. . n

b | Quantity of solld waste treated per day,In | 76 MTPD (32 MTPD CBG PLANT 4 compos

each city/town within the district plt + APPROX 24 MTPD RECYLABLE by 2
Manual sorting conveyor system at MRF 4
11 MTPD Slits + 9 MT C&D Waste)

€. | The gap In treatment of solld waste 45 MT

d. | Legacy waste and the time bound plane to | Total legacy waste calculated- 53000 M
treat legacy waste Remediated Legacy Waste — 9000 MT

Remalning Legacy Waste— 44000 MT
Work Is In progress and will be completed
within 2 months.

e. | The manner of utillzation of treated waste as | Approx. 600 MT of ROF has been sent to
well as rejects arlsing out of remediationof | Jabalpur waste to energy plant.
legacy waste Blo Soll and inert Is being sent to the
| designated disposal site.

f. Current status of dumping of solid waste Currently segregated solid waste Is being
with reference ta location dumped to Pahadagan] trenching ground.

Co- ordinated
28.966565
‘ 79.403565
3. | Construction and demolition waste Approx 30 ton of C & D waste is dumped In

low lying area. :
A CnD waste disposal plant is propgséd.

il
v
;- *t’
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ENHXURE -1 (Waste Generalion of the Cily)

! ‘ 1 Viaste
DHé& Sweegi
w Com from Tolal Total Va:
P

Gty ar °“:;hﬁ HH | merd f:} lméﬂ comme DB::; ‘;o_;aé ng and p3cHs | C&P | Generate

ds al om rciatz | ¥ drain | oy

ofhers | © Silf
523X | pu | 775 | ggs ' 11=1 1 qo=10-
1 2| 2 3| 4 |ozsno ,3‘;:;‘0 =05 | 57 9;‘;;" w’:’ 0x 1
: 00 % : o 8%
645 101.
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Municipal solid waste Disposal

(a)

Per day generation solid waste in cach
city/town with in the district.

f“ prcs?n}. 50 to 55 metric tons of solid waste is generated daily
in Municipal Corporation Kashipur

()

Quantity of solid waste treated per day in cach
city/town with in the district.

30 to 35 MTPD solid waste Segregated by nagar nigam.

{c)

The gape in treatment of solid waste .

« The gap in treated of solid waste 15 o 20 MTPD, Because
currently the work is underway to develop Cluster based Solid
waste Treatment Plant under Municipal Corporation
Kashipur, due to which 100% garbage is not being treated.

¢ Untreated waste is being dumped at waste disposal sites.

@

Legacy waste and the time bound plan to treat
legacy waste.

Total legacy waste is calculated — 118000 M.T.
Remediated legacy waste — 29000 M.T.
Remaining legacy waste - $9000 M.T.

o In the Municipal Corporation Kashipur, out of the total legacy
waste quantity previously estimated at 83000 metric tons, ¢-
tender was invited for the treatment of 35000 metric tons of
legacy waste in the first phase, as a result of which till now
20000 metric tons of legacy waste has been disposed of and
the remaining Remediation of legacy waste is in progress.

e Legacy waste remediation plant capacity is 400 TPD.

e Due to availability of land for waste disposal site as per
requiremient duc 1o disposal of legacy waste in Municipal
Corporation Kashipur, cluster based (Kashipur, Jaspur,
Mahuadabra) solid waste treatment plant and permanent C&D
waste treatment plant can be developed.

(©)

The manner of utilization of the treated waste
as well as reject rising out of remediation of
legacy waste.

e The soil gencrated from treated legacy waste is being used
for road construction works being carried out by the
Corporation and some quantity is being used for filling
potholes.

e The RDF obtained during the treatment of legacy waste is
sent by the concerned firm/contractor to make fuel uscd in

cement and paper factories.

)

Current status of dumping of the solid waste
with reference to location.

At prescnt solid waste is being dumped in the revenue Village
kachnalgazi in ward 10. 40 kashipur.

Construction and demolitions waste:

+ A temporary C&D waste center has been established in the

Municipal Corporation premises. At present an estimated
2000 metric tons of used tiles and sand has been collected at

the said site.

The details of plant established for the

treatment gf C&

D waste including the existing

7.and capaci  utilization

g STgH
e v
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Municipal Solid:‘Waste disposal: Accusation —
. L o 8 mfimama\v m@mmaﬁwm@ _T?
a) | Perday generation of Solid waste m'cn}ty/tgwn MT/D | aff e, ?ﬁ?\ 6 1, 2023 | anfre e T 2
qrﬁ‘maﬂramaza nﬁtmﬁma@ao-ozﬁﬁqaww—owo
R Vo B T R TR ® e, @iRes, €, @i, o
o, T X WA B T TR BIRTER A D A § e
ﬁfmm%@mmﬁaésmaﬁﬁﬁégmqﬁf"a‘
b) Quantity of solid waste treated per day, inl 7 |<mard ofte g A af 202324 ¥ el a% e W § <0
caty/town MT/D | 1:22.273.00 2 s aifdfa A T &1 (wmor wer)
mmmﬂmwﬁmmm—oz#mwaﬁamﬁ
Wﬁﬁmm@ﬂéﬁﬁwmmﬁwqﬁﬁ
) TRIERI & Wt ¥ Wi R wan ¥ Wi gR R af 202324
F AR O% Saa @R W W0 3,500.00 W ARk fFd 7 T HaF)
1 T G G D TRl o g 1A T S9aR EN AN
c) | The gap in treatment of solid waste. MT/D AR ©9 | YW S B IR R @ T 2, R 3‘5““ ERT 7Tge
. ‘ % R e S e B | (e Ud ST Her)
, Legacy waste and the time bound plan to treat
9) | 1egacy waste. 0 |ufrer &y aeAr A Rl yeR @ ARl S Syee @ 2
The manner of utilization of the treated waste as T | it @ 9 A A [ WOR BT Al IR Suael T8 ¢ |
e) well as ‘rejects arising out of remediation of 0 4 .
legacy waste. . - ‘ :
Current status of dumping of solid waste with 0 it @ UTE aerT W 154l HoR & dRYl ORe SUasl T8l ¢ |
f) reference to location.
S
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5 ia _ _— e lon
W Construction and Demolition waste: Accusat
I )-TTotal per day generation of C & D Waste within tﬂﬁ!ﬂ § g & m qFR T C&D I zﬂﬂ‘v’@ 8- ?ﬁT ?l
the ULB. —

treatment of C & D Waste Including the existing

/ / The detall of plant established for the
b)
capacity. and-capaclty utilization,

m#m#ﬁwﬁmmc&o aw\—rm’\’eat?rz’rav%l
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Green Tribunal (NGT), Principal Bench, NeWt
M.C Mehta Vs Union of India in the matter relate
cleaning, etc. ~

d to Ganga Poliution and its . ..
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,2074-M.C Mehta Vs Union of India %
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Sewaqge

a) Per day generation of
sewage in city.

b) Quantity of sewage treated
per day.

¢) The number of sewage
treatment plant existing and
their capacity and capacity
utilization and mode of

disposalin.

d) Quantity of discharged
treated sewage from each
STP, particularly for fecal |

coliform

e) Time bound plan to meet
the gap, if any, in generation
and treatment of sewage

f) Details of Hotels,
Dharamshala and Ashram
operating  without proper
consent = and  discharging
untreated effluent and the
action taken against them.

g) Water quality in river and
its tributaries in abutting
districts/towns in terms of
fecal coliform (MPN/100ml)

1.

Municipal Solid Waste disposal:

a) Per day generation of Soli
waste in city/town

d|10.5 TPD

b) Quantity of solid waste
treated per day, in city/town

70 TPD

0 The gap in treatment of
solid waste.

TR el URge, dNR ¥ wated 105 MT
Seafia /ot gar € i ¥ 350 MT KIGNLT
T 1 TSR W A 9IS {0 o1 # weg AW
Ve @ o R o e § 1 O g SR FAeH

TR TR OX SR

4L
AR YR R ST /IR T @R v 08 MR

N . LS
4 N R
s PR RV, g Yo,
. . v & TR
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d) Legacy waste and the time

bound plan to tr
waste, P | reat legacy

| |

TR Ofera ) R e
1970 M.T. &1 Rredd Pream aﬁoaoxﬁoamoag
01,05,373=00 A B PR TR uReer 1R,
IR & WE  550,/3a /202223 i
05-12-2022 o v, Wed Rora Prwmem,
TGS o W N E @
BT 9 | )

€) The manner of utilization of

thga treated waste as well as
rgects  arising  out of

remediation of legacy waste,

TR & wereey § witer € Roae wHoTaTso
B HERR AT I W € aar
TR /ORF Bed &1 W we W mEA
P w1 w2 /R wmh @
THOUSoUw0 A Ao WRAm|  gEd Sl
(AMROL0TH0) I T TN WIFe T A SR
01-TR uiferar 9Rye, @& THONROEO
¥ § Rl o omieeR wifm € fored

THM OF 20-25 M.T a8 ander RiTa 4o

gl
02~TR wifersr gREE, R S THOIMROYHO
X d e e, 2 IR 7H, v wew
i wenfiw €

03-TR uiferdr uRwe, qogR # 09wy fie
it € Ry TR @re 96.50 T Il S @R
%0 19,300=00 & Y W< A & o IR
mgm@wuﬁw%méw@vﬁﬁﬁmm
N©l 'l

04—"TR wiferepT IRYE, aIoTQR ERT 03 $9eX T,
BieT wrefl-01 os%m%am
mmmmmmmmmﬁﬁ%%

WIRES B fIPa TR w0 90,565=00 Y WK T

f) Current status of dumping
of solid waste with reference
to location.

Approx 3.5 MT Ward 01 Near Yadav Gas
Godam

Construction and Demolition waste:

a) Total per day generation of
C & D Waste within the ULB.

0.75TPD

b) The detail of plant
established for the treatment
of C & D Waste including the
existing capacity and capacity
utilization,

TR Uil URYE, AR B waT BT 9@
fesie WAl @1 YUSRYT THOMROTED |TR W
fomar € R Sua W fmior /M
Cap| o & oachwe A o5 geligd
BRI R aiferdt gRyg, qroiqR | mou
AT 918 S 24 § RS

= g

Al AU R Fe1 w0 2,500=00 W TN £

A

Industrial Efﬂuent discharge

o

e Y



discharging their effluent
treated/untreated in river Ganga
and its tributaries and details of
defaulting industrial units.

Number of industrial U 960 - 45 1

b) Total daily generation of such
industrial waste within the ULB.

c) The manner of treatment of
the industrial waste SO
aenerated.

d) The discharge effluent analysis
from the CETP and ETP treating
the industrial waste from each

outlet. -
e) The per day generation of
industrial solid waste and
manner of its treatment and

disppsal in the ULB.

Regqulation of Hood Plain Zone:

a) If the flood plain zone has
been demarcated and the extent
of encroachment on the flood

plain zone in the ULB.
b) The details of direct discharge
of pollutants by the encroachers
by the side of the river Ganga
and its.tributaries in the ULB.

Bio medical Waste:

VL

a) The per day total generation
of bio medical waste in the ULB

b) The manner of its trentment
and disposal.

To Comman Treatmant Facility

VIl

Mining:

a) Number of cases registered
within a year againstillegal
mining in the bed or flood
plainsof river ‘Ganga and its
tributaries and  details  of

State and “Enforcement &
Monitoring Guidelines for Sand
Mining* ~(EMGSM-2020) and
Sustainable ©  Sand Mining

enforcement of mining policy of

Management Guidelines 2016.
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: TR B W @ 6 B D MW
remediation =¥ T wTem
e The manner of ulilization of the treated wasle as - AR TRT 9 SR PR Qerdt GRT
well as rejects arising out of remediation of legacy FHEEA B A A T § Rt
vaste T B AR R @ gEm TR
WfAE! BRI araedd Wi @t ﬁgfﬁ fowar
oo o o grn wiEd & aeam
AR A T e e s
f Current status of dumping of solid waste with reference| Village kishanpur Jaspur
1o locaton
i Construction and Demolition wasle
a Total per day generaltion of C & D wasle withinthe | 0
uLse
b Tne delail of plant esiablished for the treatinenl ol C & | 0
D wasle induding the exisling capacily and capacily
ubdzaton
v Industrial Effluent discharge
-3 Number of indusinal unit discharging thew efliuent 0
uealediunireated in nver Ganga and its Inbutanes and details
of defauliing ing 1 unds
b Total daily generation of such industrial wasls 5o 0
generated
c The manner of trealment of the indusirial wasle vahn No industrial waste generating
the ULB
d The discharge eflivent analysis trom the CETP and No industrial wasle generaling
ETP Ireating the indusinal waste from each outiel =
€ The per day generalion of industrial solid waste and No Indusliial wasle generaling
manner of ils reatment and disposal in the ULB
W
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i, Municipal Solid Waste Disposal:
a) | Per day generation of Solid waste in city/town 02:::: =
b). Qusality of solid waste treated per day in city/town ‘ Composting in NPP
Kichha
¢) | The Gap in treatment of solid waste 24.5 Ton Land filling
in private land
d) | Legacy waste and the time bound plan to treat legacy waste NO
e) | The mznner of utilization of the treated waste as well as rejects.zrising NO
out of remediation of legacy waste
f} | Current status of dumping of solid waste with reference to location Private Land Filling,
Strauli Khurd, Tehsil-
Kichha
iii) Construction and Demolition waste:
a) Total per day generation of C & D waste within the ULB 0.2TPD
b) | The detail of plant established for the treatment of C & D waste 0
including the existing capacity and capacity utilization
V) Industrial Effluent discharge
a) | No. of industrial unit discharging their effluent treated/untreated in 0
river ganga and its tributaries and details of defaulting industrial units.
L b) | Total daily generation of such industrial waste within the ULB 0.5 Ton
LC) The manner of treatment of the industrial waste so generated -
Ld) The discharge effluent analysis from the CETP and ETP treating the 0
industrial waste from each outlet.
Le) The per day generation of industrial solid waste and manner of its 0

treatment and disposal in the ULB.
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Ay feAid 24.11.2023 &} U G
il Munlcipal Solld Waste disposal:
a) | Per day generation of Solid waste in city/town
b) | Quantity of solid waste treated per day, in city/town
c) | The gap in treatment of solid waste.
d) | Legacy waste and the time bound plan to treat legacy waste.
e) | The manner of utilization of the treated waste as well as rejects arising out of
remediation of [egacy waste.
f) | Current status of dumping of solid waste with reference to location. __._-\
[1iR Construction and Demolition waste:
a) | Totel per day generation of ¢ & D waste within the ULE. 0 j—\
b) | The detail of plan established for the treatment of . & D waste including the 0 .
existing capacity and capacity utilization. . - ——\
V. Industrial Effluent discharge . J
a) | Number of indusrial unit discharging their their effluznt treated/ untreated in 0 J
river Ganga and its tributaries and details of defaulting industrial units. |
b) | Totel daily generation of such indusrial waste within thz ULB. 0
C) | The manner of treatment of the Industrial waste so ge:-crated. -
d) | The discharge effluent analysis from the CETP and ETi treating the industrial -
waste from each outlet, J
e) | The per day generation of industrial solid waste and inanner of its treatment \ - }
and disposal in the ULB.
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Regarding the compliance of the directions passed by the _M.C Mehta Vs Union of

Tribunal(NG’l‘),PrincipaI Bench,New Delhiin O.A No0.200.2014
India in the matter related to Ganga Pollution nnd its cleaning ,etc.

R,
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2-Municipal Solid waste disposal- #7=1 JoTa0R0ImRE TR

a) | Per day generation of solid waste in which in each city/town 19 ton
within the district.
b) | Quantity of Solid waste treated per day,m each city/town| 4 ton
within the district. (Treated by manual and
mechanical)
c) | The gap in treatment of solid waste. 15 ton,solid waste is
' being dumped in the
trenching ground.
d) | Legacy waste and the time bound plan to treat legacy waste. 13533 MT(Approx)
The legacy waste tender
under process. The
legacy waste treatment
will be done in 6 months
" after completion of the
procedure.
e) | The manner of utilization of the treated waste as well as rejects Biomining
arising unit of remedation of legacy waste. : \
f) | Current status of dumping of solid waste with reference to | Ward no 06 Trounching
location. , ground j
3. ' Construction and Demolition waste ‘ J
a) Totel per day generaton of C& D waste within the ulb \ 0 J
b) | The detail of plant established for the treatment of C& D waste 0 .
including the exisiting capacity and utilization. \

r
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4 M}'ﬁﬁm discharge
a) Umber of industrial unit dischar

: - ge their cffluent treated/ 0
um::a ted in river Ganga and details of defaulting industrial
Units,
®) Total daily generation of such industrial waste within the 0
ULB.
€) |- The manner of treatment of the industrial waste 50 generated. g
d) | The discharge effluent anaylsis from the CETP and ETP
treating the industrial waste ‘from each outlet. -
€) [ The per day generation of industrial solid waste and manner of P
n

its treatment and disposal in the ULB.
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Regarding the compliance of the directions passed by the.l-fonob
National Green Tribunal (NGT), Principle Bench, New Delhi in d‘
No. 200. 2014-M.¢ Mehta Vs Union of India in the matter relate

Ganga Pollution and its cleaning, etc.
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H10 Woaﬂoé}o #I}1_O-A No. 200-20148M-C Mehta Vs Union of Indla & g ¥ e gy
R=Ii® 24.01.2023 T aruIerT ARAT

"**ii PR
L } Muncipal Solid Waste disposal
3 Per day generation of Solid waste in City 3.0 MT/D
b) Quantity of Solid waste treated per day, in city/town 2.0 MT/D
(Treaterd by manual and
: , mechanical)
c)] | The gap in treatment of solid waste 1.0 MT/D
(Collected in ULB Waste

processing palnt for treatment)
No legacy waste in this ULB

d) Lagacy waste and the time bound plan to treat legacy waste
The manner of utilization of the treated waste as well as No legacy waste in this ULB

e)
rejects arising out of remediation of legacy waste.
f) Current status of dumping of solid waste with reference to Waste processing plant NPP
location Mahuakheraganj.
[ Construction and Demolition waste '
I a) Total per day generation of C & D waste within the ULB 0
b) The detail of plant established for the treatment of C& D 0
/ Waste including the exisiting capacity and capacity
| utilization.
v industrial Effuent discharge
a) Number of industrial unit discharging their effluent 1o
treated/untreated in river Ganga and its tributaries and
details of defaulting industrial units.
b) | Total daily generation of such industrial waste within the -
uLB '
c) The manner of treatment of the indusrial waste so -
generated’
d) The discharge effluent analysis from the CETP and ETP .
treating the industrial waste from each outlet.
e) The per day generation of industrial solid waste and manner | -
of its treatment and disposal in the ULB. :
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I Municipal Solid Waste dispasal:
A'M
2.8

{a) | Per day generation of Solid waste in city/town

{b) { Quantity of solid waste treated per day, in ;

city/town =
1.7 Dumping in private sectol by contractol

{c) ] The gap in treatment of solid waste
{(d) ] Legacy waste and the time bound plan to treat
legacy waste

About 15 Ton
The environment fricn

nagla are sorting the 0rgan ‘ "
waste and scparating it In the pit for making

compost and like plastic bottles, glass bottles and

other Items have been sorted and separated.
Soon he sald material will be sold to a vendor of

a recycling plant, Work in progress and will be
completed 1 year

ds of nagar palika parlshad
ic waste from legacy

(e} | The manner of utilization of the treated waste 23 Dumplng in private sector

well as rejects arlsing out of remediation of legacy

waste
(A | Current status of dumping of solld waste with Dumplng area Is taken by contractor on rent
outside the municipal area

reference to location
11 Construction and Demolition waste:

‘NA

(a) | Total per day generation of C & D Waste within

theULB ,
(b) | The detail of plant established for the treatment C NA

& D Waste including the existing capacity and

capacity utilization
Industrial Effluent discharge:

V.
(a) | Number of industrial unit discharging their NA
effluent treated/untreated in river Ganga and its
.tributaries and details of defaulting industrial units
(b) | Total dally generation of such Industrial waste NA
within the ULB
(c) | The manner of treatment of the industrial waste NA
so generated
(d) | The discharge effluent analysis from the CETP and NA
ETP treating the industrial waste from each outlet
(e} | The per day generation of Industrial solid waste NA
and manner of its treatment and disposal in the '
uLB

ot
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Il. | Munlclpal Solid Waste disposal:
a) Per day generation of Solld waste In 2.2 TPD
city/town
b) Quantity of solid waste treated per day, in | 1.2 TPD
city/town
c) The gap in treatment of solid wasts. 1.0 TPD, The gap Is being dumped at the dumping site.

d) Legacy waste and the time bound plan to | There is no legacy waste in ULB.
treat legacy waste.

e) The manner of utilization of the treated For scientific disposal of municipal solid waste, the
waste as well as rejects arising out of .| Gulrabhoj Municipality and Dineshpur Municipality
remediation of legacy waste. have been included in a cluster for solid waste

management, and its Detailed Project Report (OPR)
has been approved by the government. The first

installment has been received by Dineshpur
Municipality, and once the construction work is
completed, the proper scientific disposal of waste
in the municipality will take place using a scientific
method.
» Currently, the wet waste of the municipality is
being processed through compost pits at the
processing center of the municipality.

* Currently, the Gulrabho] municipality segregates
plastic and other materials from the waste collected
dally, compacting them using a compactor machine
and sold them to the nearest registered plastic
racyclers.
* Every month, the municipality earns approximatsly
6 to 8 thousand rupees from the sale of compacted

: and segregated waste,
M » Detalls of established resources for solid waste
management in the municipality are as follows:
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MRF Conlor: 1

Soprogation Hall: 1

Nadoop Pit: 6

Plastic Compactor: 1

In Guirabhoj municlpality, there are currently 12
pulling rickshaws, 1 Tala Aco Tempo and 1 tractor
trolloy for door-to-door wasto collection and

transportation.

f) Current status of dumplng of solld wasle
with refarenco to location.

Currontly, non-segrogated mixed waste that
cannol bo soparated Is being dumped at the
dumplhg sllo located In Ward No. 6, Colony No.2

of tho munlcipality.

.

Construction and Demolition waste:

a) Total per day generation of C& D Waste
within the ULB.

b) The detall of plant established for the
treatment of C & D Waste including the
existing capacity and capacity utilization,

Currontly thore Is no plant established in the Ulb
for tho treatment of C&D waste.

.

Industrial Effluent dischargo

a) Number of Industrial unit dlscharging thelr
effluent treated/untreated In river Ganga and
its tributaries and detalls of defaulting

industrial units.

Currontly thore is O industrial unit whithin the Ulb.

b) Tota! daily generation of such industral
waste within the ULB.

0 TPD, becouse thera is 0 industrial unit whithin
the Ulb.

¢) The manner of treatment of the industrial
waste so generated.

There Is 0 Industrial unit whithin the Ulb.

d) The discharge effluent analysis from the
CETP and ETP treating tho Industrial wasle
from each outlet.

e) The per day generation of Industrial solld
waste and manner of its treatment and
disposalin the ULB.

0 TPD, becouse there is 0 industrial unit whithin
the Ulb,

.

Executive Officer
Nagar Panchayat, Gularbhoj
Udham Singh Nagar

- o arifire/ R o wenfRews @ wwafaa R 7o 7 &7 -9 R~ volldwasto-complaini@uk.gov.in
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Municipal Solid Waste Disposal:

. ' ~ 4MT/D
A | Per day generation Of solid waste In city/town 319D
tity of solid waste treated per day In city/town .
B | Quantly P y (Treated by manual
in MRF Senter)
The gap in treatment of solid waste 0.8502MT/D
© gap .(Callected in ULB
MRF Center for
treatment)
i No Legacy waste
D | Legacy waste and the time bound plan to treat legacy Presengtl tln)\,e e
waste ULB)
E | The manner of utilization of the treated waste as well as No Legacy waste
rejects arising out of remediation of legacy waste P’ese“btg‘;’ in the
- F | Current status of dumping of solid waste with reference to (ULB MRF Center
location | NP Sultanpur)
M. ___Construction and Demolition waste:
A | Total per day generation of C&D waste within the ULB 0
B | The detail of plant established for the treatment of C&D 0
waste including the existing capacity and capacity
utilization _
V.| Industrial Effluent Discharge
A | Number of.industrial unit discharging their effluent 0

treated/untreated in river Ganga and its tributaries and
details of defaulting industrial units |
Total daily generation of such industrial waste within the 0

ULB .
The manner of treatment of the industrial waste so | -

generated
The discharge effluent analysis from the CETP and ET -
treating the industrial waste from each outlet ‘
The per day generation of industrial solid waste and -
manner of its treatment and disposal in the ULB
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% Fud Rig TR
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Il. | Municipal Solid Waste disposal:

a) |Per -day generation of Solid waste in
city/town. 4.5TPD
b) | Quantity of Solid waste treated per day, in ' 0.3552 TPD
city/town. i
v/town -Solid Waste Treatment Process -

s Quantity of inorganic waste (plastic waste
and other dry waste) Processed by
compactor machine = 55.00 kg/day.

e Quantity of organic waste (bio degradable
waste) pracessed by Nadep pits for formation
of composting = 300 kg/day.

o House Hold Hazardous waste segregated by g
manually from the Door to Door vehicles = %
0.200 kg/day.

c) |The gap in treatment of solid waste. 4.1448 TPD
(After waste processing Untreated waste

dumped in empty Lands with the help of
Private Land owners.)

d) | Lagacy waste and the time bound plan to
No legacy waste ‘

| treat legacy waste.
e) |The manner of utilization of the treated

waste as well as rejects arising out of
remediation of legacy waste.

f) | Current status of dumping of solid waste . )
with reference to location. ward no.-04, Jama masjid ward

ill. | Construction.and Demolition waste:
a) |Total per day generation of C & D waste
within the ULB. 150 kg/day

b) |The detail of plant established for the | At present there is no plant operating for C& D
treatment of C & D waste including the | waste treatment in this body. C & D waste is

existing capacity and capacity utilization. | being used by private operators for land filling
near NH-74.

iv. |Industrial Effluent discharge:
a) |Number of industrial unit discharging
their effluent treated/untreated in river 0
Ganga and its tributaries and details of
defaulting industrial units.
b) |Total daily generation of such industrial 0
waste within the ULB.
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The manner of treatment of the industrial
waste so generation.

d) |The discharge effluent analysis from the
CETP and ETP treating the industrial waste

from each outlet.

e) | The per day generation of industrial solid
waste and manner of its treatment and

disposal in the ULB.
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I | Municipal Solid Waste disposal:
a) Per day generation of Solid waste in city/town 4-5TPD
b) Quantity of solid waste treated per day, in city/town 351PD

¢) The gap in treatment of solid waste.

0.5-1.5 TPD, The gap is being dumped at
the dumping site.

g/)a ls.;egacy waste and the time bound plan to treat legacy
e

There is no legacy waste in ULB.

e) Th_e manner of utilization of the treated waste as well
as rejects arising out of remediation of legacy waste.

There is no legacy waste in ULB.

f) Current status of dumping of solid waste with
reference to location.

Currently, non-segregated mixed
waste that cannot be separated is
being dumped at the dumping site
located in Rambag road No. 6,

. | Construction and Demolition waste:

a) Total per day generation of C & D Waste within the
ULB.

0

b) The detail of plant established for the treatment of C
& D Waste including the existing capacity and capacity

utilization.

Currently there is no plant established
in the Ulb for the treatment of C&D

waste.

Iv. l Industrial Effluent discharge

a) Number of industrial unit discharging their effluent
treated/untreated in river Ganga and its tributaries and
details of defaulting industrial units.

Currently there is 0 industrial unit
whithin the Ulb.

0 TPD, becouse thereis 0 industrial

b) Total daily generation of such industrial waste within

the ULB. unit whithin the Ulb.

c) The manner of treatment of the industrial waste so‘ There is 0 industrial unit whithin the
generated. Uib.

/ d) The discharge effluent analysis from the CETP and

e) The per day generation of industrial solid waste and

ETP treating the industrial waste from each outlet.
/ / manner of its treatment and disposal in the ULB.

0 TPD, becouse thereis 0 industrial
unit whithin the Ulb.
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Municipal Solid Waste disposal:
a) | Per day generation of Solid waste in 1.2 MT/D
city/town
b) | Quantity of solid waste treated per day, 1.0 MT/D
in city/town

For disposal of solid waste, 04 pits have been prepared
in the rented land in which the process of making compost
has been started. Along with this, plastic bottles etc. have
been collected. If there is sufficient quantity, it will be sold

to a recycling plant ortoa vendor.
c) | The gap in treatment of solid waste 0.2 MT/D

(01 acre land has been taken on rent by Nagar
Panchayat Shaktigarh for the treatment of solid waste.
Due to Nagar Panchayat not having its own land, it is not
possible to install machines for disposal of solid waste.
Therefore, there is a gap in the disposal of solid waste.)
Untreated waste is being stored in land taken on rent

by the Nagar Panchayat.
d) [ Legacy waste and the time bound plan | About 60 tons.
to treat legacy waste The environmental friends of Nagar Panchayat are

sorting the organic waste from Legacy Waste and
separating it in the pit for making compost. And like plastic
bottles, glass bottles and other items have been sorted
and separated. The process of transferring 0.80 hectare
land of Forest Department and other land to the
ownership of Nagar Panchayat is underway. As soon as the
land is received by Nagar Panchayat, the legacy waste will
be disposed of within 06 months.

e) | The manner of utilization of the treated The environmental friends of Nagar Panchayat are
waste as well as rejects arising out of | sorting the organic waste from Llegacy Waste and
remediation of legacy waste separating it in the pit for making compost. And like plastic
bottles, glass bottles and other items have been sorted
and separated. The process of transferring 0.80 hectare
land of Forest Department- and other land tc the
ownership of Nagar Panchayat is underway. As soon as the
land is received by Nagar Panchayat, the legacy waste will
be disposed of within 06 months.

f) | Current status of dumping of solid For disposal of garbage, 01 acre land has been taken
waste with reference to location on rent in Ranjit Nagar Rudpur Jailcamp.

L) Construction and Demolition waste

a) | Total per day generation of C & D Due to lack of land with Nagar Panchayat Shaktigarh,
Waste within the ULB no action plan has been prepared on C&D. Action is

' underway to transfer 0.80 hectare land ojg%f rest
Department and other land into the ownership;
Panchayat. As soon as the land is received b
action on C&D will be started.
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t has been established for the

Detail of plant established for the
treatment of C & D Waste including The

the existing capacity and capacity

b)

At present, no plan
treatment of C&D in Naga

r Panchayat Shaktigarh.

utilization
indu

strial Effluent discharge

any of its tributaries

v.)
a)

Number of industrial unit discharging
‘their effluent treated/untreated in river
Ganga and its tributaries and details of

defaulting industrial units

There is neither river Ganga nor
within the Nagar Panchayat Shaktigar
no industrial unit within the Nagar Pa

area.

h area and there is

There is no industrial unit within the

nchayat Shaktigarh

Nagar

b) | Total daily generation of such industrial

Panchayat Shaktigarh area.

Nagar

waste within the ULB
The manner of treatment of the

<)

Panchayat Shaktigarh area.

There is no industrial unit within the

within the Nagar

industrial waste so generated
The discharge effluent analysis from the

CETP and ETP treating the industrial
waste from each outlet

d)

There is no industrial unit
Panchayat Shaktigarh area.

within the Nagar

The per day generation of industrial

e)
solid waste and manner of its

There is no industrial unit
panchayat Shaktigarh area.

treatment and disposal in the ULB
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. Municipal Solid waste Disposal
a) | Per Day generation of Solid Waste in 4.03 Tonne
city/Town
b) [ Quantity of Solid waste treated per 0.033 Tonne
day, in each city/town
c) |The gap in treatment of Solid waste 3.99 Tonne,
The remaining waste is dumped into the ULB's
Trenching Ground
d) |Legacy waste and the time bound 3500 Tonne, In the ULE.5 Proccessing Plant, the
plan to treat legacy waste Legacy Waste is taken daily by Paryavaran Mitras to
the Decentralized segregation hall where itis
seprated and the seprated plastic is compacted and
sold. An Action Plan is being prepared for complete
. disposal of Legacy waste
e) | The Manner of Utilization of the Selling of Treated waste to vendor for further
treated waste as well as rejects Supply to Recycling Plant.(ie- plastic Waste, E-
arising out of remediation of legacy waste, polythene etc.)
waste. , .
f) | Current Status of dumping of Solid Nagar Panchayat Nanakmatta Trenching Ground
waste with reference to location Village Sunkhra.
. Construction and Demolition Waste
a) | Total per day generation of C& D Whatever construction and demolition waste is
waste - | generated in Nagar panchayat Nanakmatta is used
by the citizens for their own purposes or is sold to
any other person.
b) | The detail of plant established for There is no plant has been established for the
the treatment of C & D Waste treatment of C&D in Nagar Panchayat N
. . (78 1
including the existing capacity and
capacity utilization
V. industrial Effluent discharge g
a) | Number of industrial unit There is neither river Ganga nor any of its s
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J~Tdischarging their
q efflu
Ceatedjumtreated ent tributaries and there is no industrizl Unit within the
ted/untreated in river Ganga Nagar Panchayat Nanakmatta
and its tributaries and details of
defaulting industrial units. |
"p) | Total daily generation of such

There is no industrial Unit within the Nagar

industrial waste within the ULB. Panchayat Nanakmatta

c) | The manner of treatment of the There is no Industrial Unit within the Nagar
industrial waste so generated. panchayat Nanakmatta

There is no industrial Unit within the Nagar

d) | The discharge effluent analysis
from the CETP and ETP treating the
industrial waste from each outlet.
o) | The per day generation of industrial
solid waste and manner of its
treatment and disposal in the ULB.

Panchayat,{‘-!anakmajta

There is no industrial Unit within the Nagar
Panchayat Nanakmatta '
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|0 TAOSHOEI0 §RT O-A No-200-2014&M-C Mehta Vs Union of India @ wwig 3
IR IR AT 24.11.2023 2 U 3MTAT-
1. Muncipal Solid Waste Disposal
a) Per day generation of Solid waste in city/town 3 MT/D
b) [ Quantity of Solid waste treated per day in City/Town ' 1 MT/D
c) | Thegapintreatment of Solid waste 2 MT/D
d) | Legacy waste and the time bound plan to treat legacy waste | -
e) |The manner of utilization of the treated waste as well as rejects | -
arising out of remediation of legacy waste. |
f) Current status of dumping of Solid waste with reference to location. -
(.| Construction and demolition waste
~a) | Total per day generation of C&D Waste within the ULB. 0
'b) | The details of plant established for the treatment of C&D Waste | O
including the exiting capacity and capacity utilization.
IV. | Industrial Effluent Discharge
a) | Number of industrial unit discharging their effluent treated/untreated | O
in river Ganga and its tributaries and details of defaulting industrial
_ units.
b) _| Total daily generation of such industrial waste within the ULB. 0
c) _ | The manner of treatment of the industrial waste so generated. -
d) |The discharge effluent analysis from the CETP and ETP treating the| -
industrial waste from each outlet,
e) | The per day generation of industrial solid waste and manner of its |-
treatment and disposal in the ULB.

L0

SJM%EW

Shvke




31010

75

o~ FEed TR UgHd daR (& R TR) g0

o Ve M - 90

cmail:-nagarpanchayatlalpur@gmail.com

wE 1293 /AI0T0SHOEI0 / 202324,
TOYHUSH0E0 §RT O-A No-200-2014&M-C Vs Union Of India & W 3 WIRT ey

feon 0 /01,/2004

e 24.11.2023 T SFUIGH ST

1.

Municipal Solid Waste in city/town

0.36 ton

a)

Per day generation of solid waste in

b)

which in each city/town.
Quantity of Solid waste treated per

0.36 ton

c)

day,in city/town.
The gap in treatment of solid waste.

0

d)

Legacy waste and the time bound

Prescnt time is no legacy waste.

€)

plan to treat legacy waste.
The manner of utilization of the
treated waste as well as rejects
arising out of remedation of legacy

waste.

There is no legacy waste in Nagar Panchayat Lalpur
which does not require manner of utilization.

Current status of dumping of solid

Current status is No dumnping

waste with reference to location.

1.
a)

Construction and demolitiom waste:
Total per day generation of C & D
Waste Within the ULB.

b)

The detail of plant established for the
treatment of C & D Waste including
the existing capacity and capacity

utilization.

Indudtrial effluent discharge
Number of industrial unit discharge

their effluent treated/untreated in -
river Ganga and its tributaries and

details of defaulting industrial units.
Total daily generation of such

industrial waste within the ULB.
The manner of treatment of the

industrial waste so generated.
The discharge effluent analysis from
the CETP and ETP treating the

industrial waste from each outlet.
The per day generation of indudtrial

solid waste and manner of its

treatment and disposal in the ULB.
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5, Regulation of Flood Plain Zone :
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g.egardlng the compliance of the directions passed by the Hon'ble National
-Mr::t'; T‘;ubunal (NGT), P;:incipal Bench, New Delhi in O.A. No. 200/2014- M.C.
eaning :tcl..lnion of India In the matter related to Ganga Pollution and its
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f) If the flood plain zone has been
demarcated ‘and

encroachment on the flood plain A
zone in the District dgwr o QU fear W g 3 fre
SUERT B SRR Vel BT W for S 7l

the extent of Wwﬁm ER1 SO W1 W& T

—

& tributaries of river ganga

g) Th

e details of direct discharge of
nts by the encroachers ny the

poliuta .
f the river Ganga and its
efforts of forest & revenue department .

side O

Gola is the major river
flood plain zoning of Gola river is goin
identification of encroachers will be done by joint| -

g on &

tributaries in the District .
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- Regarding the compliance of the directions passed by the Hon'ble National Green Tribunal
(NGT), Principal Bench, New Delhi in 0.A. No. 200/2014- M.C. Mehta Vs Union of India in the
matter related to Ganga Pgllution and its cleaning etc.
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5. Regulation of Flood Plain Zone :

a) If the flood plain zone has been demarcated and T TS B AT B A WHiea dr
the extent of encroachment on the flood plain %@ e sqaam WM, §ed! gRT HOAl
zone in the District. ST W ¥ wdemr ol quf fear W T B,

a1 Swe AR @ S Rq @

e fvar o 2 .

b) The details of direct discharge of pollutants by | Kosi is the major river & tributaries of river ganga.
the encroachers by the side of the river Ganga | Fiood plain zoning of Kosi river is going on &
and its tributaries in the district. identification of encroachers will be done by Joint

efforts of forest & revenue department.
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fwg— Regarding the compliance of the directions passed by the hon’ble National Green
Tribunal (NGT), principal Bench, Neww Delhi in O.A No. 200/2014-.M.C. Mehta Vs
Union of India in the matter related to Ganga Pollution and its cleaning etc.

ot ST TAIF 2196/30-1/GaqR/ Reid 20.122023
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Wl faga @ g Preag -
Regulation of Flood Plain Zone:

(a) If the flood plain zone has been | - &4 @98 @& J=wia Flood Plain Zone ¥ B2 W
demarcated and the extent of| |78 gdam 3 fofe =81 &1

encroachment on the flood plain zone
in the District.

(b) The details of direct discharge of | -
pollutants by the encroachers by the T4
side of the river Ganga and its
tributaries in the district.
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i Regarding the compliance of the directions passed by the Honble

National green tribunal (NG T) Principal Bence, New Delhi in OA No 200.2014
MC Mehta Vs Union of India in the matter relited to ganga Pollution and its
~ cleaning ete.
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S. point Answer
Do, ‘

at What"s the percentage of | As per information collected from major
treated and  untreated bio percentage of treated & untreated bio medical

| medical waste? waste is 100:0
b} Where does the untreated Bio | As no untreated Bio Medical Waste is send for
medica! waste go? disposal so further details are zero
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No. 200, 2014-M.C Mehta Vs Union of India in the Matte
- Ganga pollution and its cleaning, etc.
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